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ATTENDANCE-CUM-ORDER SHEET OF THE HEARJNG OF PRINCIPAL BENCH OF THENATIONAI, COMPANY LAW TRIBUNAL ON 1.09.20T6

NAME OF THE COMpANy: Sh. Rajat Kumar Bhalotia & ors

Vs.

M/s. Sai Tech Medicare A/t. Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 397898
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Ld counsel for the parties have
before the High Court on 09.09.2016.

List on 27.9.2016.

Oft Septbmber, 2016
(P.K. sUD)
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2.

Order

stated that the matter is posted for hearing
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